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The Minister of Commerce and In 
d̂ustry (Shri T. T. Krisbnamachari);
(a)  and (b).  It is understood from 
the Government of Uttar Pradesh that 
the Shoe Industry of Agra is experien
cing some difficulties and  the State 
<}overnment are taking necessary step* 
to improve the situation.
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Mr. Deputy-Speaker: What are the
t̂eps taken by the Central  Goveror 
jnent and the State  Government in 
this regard?

Shri T. T. Krishnamaehari: Sir. the 
Central Government have  not taken 
any specific steps in  regard to tha 
j>rotection of the  interests  of  the 
Agra Shoe Industry excepting in re
gard to the import of  leather foot
gear, which is restricted. The import 
duty on boots and shoes  has been 
d*aised to 100 per cent ad valorem or 
Ks. 1-9-8 per pair whichever is higher. 
Export of leather footwear has been 
de-controlled.

I bave not got the details of wbat 
the State Government is doing, except 
that I was told that the  matter has 
engaged their attention. A Co-opera- 
live Society of cottage workers was 
•rganised in 1949, another in 1950 and 
 ̂third in 1951,  They are working 
satisfactorily and the total production 
ol these co<̂perative societies during 
last year amounted to over  one 
and half lakhs. They are taking stm 
to or̂ nise more co-operative societte 
and to give them financial  help so 
ihat the dealer is either  eliminated 
<ar rendered  ineffective.  And.  the

other factor that affects this industry 
adversely is the  tightness of  the 
money market and this is sought ta 
be overcome by  help  through co
operative societies.

There are other factors, Sir, over 
which only the State Government can 
take action.  It is said that the Sales 
Tax is a handicap.  These are matter* 
entirely within the  purview of the 
State  Government  and the Central
Government can do nothing  in the 
matter.

Shri Ramananda Das: May  I know
if the  Minister is aware  of the state
of the shoe industry  in  Kanpur,
Patna and Delhi ?

Mr. Deputy-Speaker:  It has come
from Agra to Delhi.
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Mr. Deputy-Speaker: All that ia
necessary to be done is  being  done 
by both the Governments. Let us not 
extend the shoe to the whole of India.

Indian Labourers in Malaya

«1839. Dr. Bam Subhag Singh: (a);
Will the P^e Minister be pleased to 
state whether it is a fact that the Gov* 
ernment of Malaya have decided to s0t- 
tie Indian Labourers in  Malaya on 
land? ¥

(b)  If so, has any  beginning 
made in this regard? ,

The Prime Minister iShri Jawahar- 
lal Nehru): (a) Yes.

(b)  Yes.  Two pilot schemes have 
been prepared by the  Govemnv̂ 
of the F̂eration of  Malaya for im
mediate execution. One of them will 
make State lands and the other Estate 
lands available to Indian labourers m 
Malaya.  In three out of the nin« 
States in Malaya, some progress hue 
already been made.

Dr. Bam  Subhag  Stegh:  May I
know. Sir, whether the labourers wh» 
will be settled there will also be 
titled to citizenship  riĵts and who 
will bear the cost of that settlement 
scheme?
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